FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
METROPOLIS LOGISTICS PRIVATE LIMITED DEALING IN LOGISTIC SERVICES,
WHICH INCLUDES SURFACE TRUCKING SERVICES, WAREHOUSING SERVICES, AIR
LOGISTICS SERVICE AT SOUTH WEST DELHI MAHIPALPUR, NEW DELHI-110037.

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons ) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with | Metropolis Logistics Private Limited
PAN & CIN/ LLP No. CIN No. U64200DL2012PTC231388
PAN No. AAHCM7482L
2. | Address of the registered office K-2, 832 Khasra No.-834, Near Mata
Chowk - Mahipalpur, New Delhi-110037
(As per Order dated 16.05.2025 NCLT
Bench Court -V, New Delhi)
Plot No. 50, G/F, Kh. No. 1128, B-Block,
Rangpuri Extension, Mahipalpur, South
West Delhi - 110037, India (as per MCA)
Z-48, Second Floor, Okhla Industrial
area, Phase-2, New Delhi-110020 (As per
Suspended Management and Director of
CD)
3. | URL of website https://www metropolislogistics.com
4. | Details of place where majority of fixed | Z-48, Second Floor, Okhla Industrial
assets are located arca, Phase-2, New Delhi-110020
5. | Installed capacity of main products/ services Not Applicable
6. | Quantity and value of main products/ services | ¥ 67.15 Crore approx.
' sold in last financial year (As per Audited Balance Sheet as at
: - 2023-24)
7. | Number of employees/workmen 4
8. | Further details including last available | Can be sought by sending a request to
financial statements (with schedules) of two | Resolution Professional at:
years, lists of creditors are available at URL. irpmetropolislogistics@gmail com
9. | Eligibility for resolution applicants under | Can be sought by sending a request to
section 25(2)(h) of the Code is available at | Resolution Professional at:
URL: irpmetropolislogistics@email.com
10. | Last date for receipt of cxpression of interest 30-07-2025
11. | Date of issue of provisional list of prospective | 09-08-2025
resolution applicants
12. | Last date for submission of objections to | 14-08-2025
provisional list
13. | Date of issue of final list of prospective | 24-08-2025
resolution applicants
14. | Date of issue of information memorandum, | 29-08-2025
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans 28-09-2025
16. | Process email id to submit Expression of | irpmetropolislogistics@egmail com

Interest

Date: 15-07-2025
Place: Mohali

Resolution Professional
For Metropolis Logistics Private Limited
Email: irpmetropolislogistics@gmail.com
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Tariff tweaks: India
to gain in over half
of exports to US

Minerals, fuels,
electronics, plastics
among sectors to
benefit: Niti report

PRASANTA SAHU
New Delhi, July 14

INDIAN EXPORTERS STAND
to gain in well over half of the
products exported to the US,
under the new tariff structure
for countries imposed by the
world’s largest economy.

Indian firms are better
placed toincrease theirsharein
the USimportsof $2.29 trillion
in productlineswhere theynow
have a tariff advantage com-
pared with theirmain competi-
tors, according to Niti Aayog’s
latest Trade Watch report.

These estimates are based
onthetarifflevelsasonJuly 10,
when India suffered the addi-
tional baseline tariff of 10%o,
and many other countries,
including Chinawere subjected
torelatively higher tariffs.

The think tank’s report
noted that at the HS (har-
monised system) two-digit
level, out of 30 products that
have 91.4% share in India’s
total exports to the US, India
could gain in 22 products
under the newtariff structures
imposed by US.

These 22 products have a
share of 61%in India’s exports
to the US ($49.3 billion out of
the total export of $81 billion
inFY25).

The share of these products
inthe total USimports fromall
countries is estimated to be a
substantial 68% or $2.29 tril-
lion,indicating the wide scope
for Indian exporters.

Insix products,outofthe 30
reviewed,which have a share of
32.8%/($26.5 billion) in India’s
exportstothe US,thestatusquo

ADVANTAGE INDIA

% of share of % share of these
exports to US product in total
where India US imports from
will gain all countries

($49.3 bn)

(2,285.2 bn)

*Factors in US tariffs on countries as of
July 10, 2025, including 10% additional
baseline tariff on India: at HS-2 level,
91.4% of exports reviewed

B-The first tranche of the
bilateral trade
agreement may be
signed before fall

this year

might remain as India faces a
slightly average tariff of 3%.

“More notably,India enjoys
a competitive edge over China
in several key sectors.

“The average tariff differen-
tialbetween Indianand Chinese
exports is 20.5% in India’s
favour.Byleveragingits compar-
ativelylower tariff burden,espe-
cially in contrast to China, India
iswell-positioned togain market
share,”the Nitireport said.

Meanwhile, HS 4-level
analysis offersamore granular
view, identifying 78 products
with potential gains, with the
share of these exportstothe US
(where India can gain) at 52%
(S42 billion). These products
account for $873 billion in US
imports, where India is going
to be much better off.

“So, in the majority of the
products at the HS two-digit
level and HS four-digit level,
India is going to be more com-
petitive in the US market. It
(current tariff structure) gives
opportunities of more than
$2.2 trillion of market at the
two-digit level and close to
$900 billion of market at the
four-digit level, where India is
going to get better now,”
Pravakar Sahoo, Programme
Director, NITI Aayog, said.

Indiais currently negotiat-
ingabilateral tradeagreement
(BTA) with the US to gain more
marketaccessinlabour-inten-
sive as well as technology-dri-
ven sectors.

The first tranche of the
agreement may be signed
before fall thisyear.Aninterim
understanding may be reached
on the broad contours of the
deal soon, while Indian nego-
tiators are firm on protecting
the sensitive areas of the farm
economy.

In the analysis, Niti Aayog
report has factored in the US’s
10% additional baseline tariff
on imports from all countries
except Mexico and Canada.
Further, the Ilatest tariff
imposed on other countries as
on July 10, 2025 have been
considered.

Imports from Mexico and
Canada are subject to a higher
tariff of 25% and 35%,respec-
tively, while imports from
China face an additional
higher tariff of 30%.

India’s competitiveness is
enhanced due to higher tar-
iffs on competitors, particu-
larly in sectors like minerals,
fuels, apparel, electronics,
plastics, furniture, and
seafood, Sahoo said.

THE PATHNA ELECTRIC SUPPLY COMPANY LIMITED
Registered Office: 3, Khetra Das Lane, 18t Floor, Kolkata- 700 012,
CIN: L40109WEB1956PLC0OZ3307, Tel. No.: +51 8420573434,

Emall: pezclecoi@gmall.com, Website; www palnaelectricsupplycompany_com

Board of India

Recommendations of the Committes of Independent Directors (“IDC™) of Mis. The Patna Electric Supply
Company Limited ("PESCL" or the "Target Company”) under Regulation 26(7) of the Securities and Exchange
ubstantial Acquisition of Shares and Takeovers) R

ulations,

11 and subsequent amendments
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[-T dept raids 150 sites on bogus
claims of deductions,exemptions

FE BUREAU
New Delhi, July 14

THE INCOMETAX Department
on Monday conducted raids at
150 locations across the coun-
try, targeting individuals and
entities involved in fraudulent
claims of deductions and
exemptions, including those
related to political donations.

The department’s analysis
revealed rampant misuse of
deductions under sections
10(13A), 80GGC, 80E, 80D,
80EE,80EEB, 80G,80GGA,and
80DDB.

“Exemptions have been
claimed without valid justifi-
cation. Employees of MNCs,
PSUs,government bodies,aca-
demicinstitutions,and entre-
preneurs are among those
implicated,” the department

said in a statement. Taxpayers
are often lured into these
fraudulent schemes with
promises of inflated refunds
in exchange fora commission.

The ongoing verification
exercise across 150 premises is
expected to yield crucial evi-
dence,including digital records,
thatwill aid in dismantling the
networks  behind these
schemes and ensure account-

UNDER THE LENS

m Employees of MNCs, PSUs,
government bodies among
those implicated

m Ongoing verification drill
expected to yield crucial
evidence, says dept

ability under the law, it said.

This action follows a
detailed analysis of the misuse
of tax benefits under the
Income-tax Act, 1961, often in
collusion with professional
intermediaries.

Investigations have uncov-
ered organized rackets operated
by certain ITR preparers and
intermediaries, who have been
filing returns claiming ficti-

tious deductions and exemp-
tions.

These fraudulent filings
involve the abuse of beneficial
provisions,with some even sub-
mitting false TDS returns to
claim excessive refunds.

“To identify suspicious pat-
terns, the Department has
leveraged financial data
received from third-party
sources, ground-level intelli-
gence, and advanced artificial
intelligence tools.

“These findings are further
substantiated by recent search
and seizure operations con-
ducted in Maharashtra, Tamil
Nadu, Delhi, Gujarat, Punjab,
and Madhya Pradesh, where
evidence of fraudulent claims
was found to have been used
by various groups and enti-
ties,” it said.

New norms
soonto
promote
exports

THE GOVERNMENT WILL
soon issue new guidelines to
promote the country’s ship-
ments in new markets and
support first-time exporters,
commerce and industry min-
ister Piyush Goyal said on
Monday. He said that the min-
istrywill partnerwith districts
to promote one district one
product (ODOP) goods.

“The commerce ministry
will soon be coming out with
some more guidelines on how
we can promote (exports in)
new markets, new products
and new exporters, first-time
exporters,” Goyal said while
addressing the ODOP 2024
Award ceremonyin New Delhi.

Indiawill become the third-
largest economy in 2027, the
minister said. PTI

japan’s E10 bullet trains to run on Mumbai-Ahmedabad route

MANU KAUSHIK
New Delhi, July 14

THE RAILWAY MINISTRY on
Monday said it will deploy the
Japanese Shinkansen E10
trains on the upcoming Mum-
bai-Ahmedabad bullet train
corridor. With this, the min-
istryhas cleared theairaround
ongoing speculation that the
government might useindige-
nously-produced trains cur-
rently being manufactured by
state-run BEML at its Ben-
galuru facility.
Inastatement,the ministry

said that while the Japanese
Shinkansen is currently oper-
ating E5 trains, the next-gen-
eration model is the E10 (also
called Alfa-X)."In the spirit of
strategic partnership between
Japan and India, the Japanese
government has agreed to
introduce E10 Shinkansen
trains in the Mumbai-Ahmed-
abad bullet train project.It is
noteworthy that E10 will be
introduced simultaneously in
India and Japan,' the ministry
said.

Shinkansen E10 trains are
the latest version of Japanese

. .

high-speed trains and can
achieve a top speed of 400 km
per hour — 25% faster than
the current E5 modelsin oper-
ation.

Until recently, there was
speculation that the govern-

AITHMRUSE
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Admission Open 2025

Master of Public Health
MBA (Healthcare Analytics)

ment might forgo the prohibi-
tively expensive Shinkansen
trainsin favouroflocallymade
alternatives.Last year, the Inte-
gral Coach Factory (ICF)
awarded a contract to BEMLto
produce two high-speed train
prototypes capable of speeds
up to 280 kmph.

Though the cost of the E10
trains — still under develop-
ment — is not yet known, the
two BEML prototypes are
expected to cost I866.87
crore,with individual coaches
priced at X27.86 crore. The
ministry said the entire 508-

=
INVITATION FOR EXPRESSION OF INTEREST FOR

RATTAN SPIRIT PRIVATE LIMITED

(DEALING IN BUSINESS OF RETAIL SALES AND DEAL IN COUNTRY AND
FOREIGN WINE & BEERS, SPIRITS AND LIQUORS PORTABLE,
COMMERCIAL, INDUSTRIAL POWDER AND ABSOLUTE ALCOHOLS,
RECTIFIED, METHYLATED SWEET SPIRITS, BEERS, AERATED WATERS,

MINERAL WATERS AND DRY ICE)

REGISTERED OFFICE AT H. NO. 2286, SECTOR-9, FARIDABAD - 121006, HARYANA.
(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons)Regulations, 2016)

km bullet train corridor is
being developed with Japan-
ese Shinkansen technology.It
further noted that the project
has achieved a major mile-
stone with the opening of the
first section of the 21-km
undersea tunnel between BKC
and Thane. The Mumbai-
Ahmedabad High Speed Rail
projectisbeing executed with
official development assis-
tance from JICA,which is pro-
viding a loan at an interest
rate of 0.1%.JICAis funding
819% of the construction and
procurement costs.

RELEVANT PARTICULARS

1. | Name of the corporate debtor along

with PAN & CIN/ LLP No.

Rattan Spirit Private Limited
CIN No. U74999HR2016PTC064071
PAN No. AAHCR7827A

2. | Address of the registered office

House No. 2286, Sector-9, Faridabad,
Haryana, 121006

3. | URL of website Not available
4. | Details of place where majority of fixed

assets are located
5. | Installed capacity of main products/ services | Nil

6. | Quantity and value of main products/
services sold in last financial year

Nil (As per Audited Balance Sheet
as at 2023-24)

7. | Number of employees/ workmen

Nil

8. |Further details including last available

Can be sought by sending a request to

thereto ["SEBI (SAST) Ragulations™] in relation to the Opan Offer ("Offer”) made by M/s. AKS Indemmnity
Services LLP and Mis. AKS Indemnity Project LLP (hereinafter collectively referred to as the "Acquirers”) to
the public shareholders of the Target Company under Regulations 3(1) and 4 of the SEBI [SAST) Regulations.

Date |July 14, 2025 -
Mame of the Target Company The Patna Elactric Supply Company Limited

years, lists of creditors are available at URL:| irprattanspirit@gmail.com

Can be sought by sending a request to
Resolution Professional at:
irprattanspirit@gmail.com

financial statements (with schedules) of two | Resolution Professional at:
MBA (Development Management) ;

. | Eligibility for resolution applicants under
section 25(2)(h) of the Code is
available at URL:

Details of the Offer pertaining to Target | This Open Offer is being made by the Acquirers for the acquisition 1 10. | Last date for receipt of expression of interest | 30.07.2025
Company of 86,03,178 (Ninaty-Six Lakhs Threa Thousand One Hundred and 40+ Yedars ¥ 35.6 LPA 11.| Date of issue of provisional list of

Seventy-Eight) fully paid-up equity shares of face value of Rs. 5/- Healthcare Management Legacy in Health tiah E B prospective resolution applicants 09.08.2025

each, representing 26.00% of the total expanded equity and voting Univarsity in India b ; . ighast Fackage — —

shara caplal of tha Target Company at a price of Rs. 5/- (Rupees Educmi:}rl:r'l.-'u'{}rld EDEFE Management Research 12.) Last date for submission of objections 14.08.2025

= : .. A ; i to provisional list

we Only) per equity share ("Offer Price”), pavable |n_-r:a.=.h in terms : . . .

of Regulations 3{1) & (4} of the SEBI (SAST) Requlations. 13.| Date of issue of final list of prospective |, 1 5005
Mames of the Acquirers and-PACe-with-the | 1. M/s. AKS Indemnity Services LLP 14 I;e?[olu;u'on appflllce;nts tion M d —
Aigtirees £ Mz, AKS Indemnity Project LLP .|Date of issue of Information Memorandum,

[Thera is no other parson acting in Concert with the Acquirers] evaluation matrix, and Request for 29.08.2025

Resolution Plans to prospective applicants

15. | Last date for submission of Resolution Plans | 28.09.2025
16. | Process email id to submit Expression of Interest|irprattanspirit@gmail.com

Name: VT Corporate Advisors Private Limited

SEBI| Regn No.: INMODDD11096

iValidity of Registration: Permanent)

ClIM: UeF120WB2005PTC106051

Reg. Office: 31, Ganesh Chandra Avenue, 2nd Floor, Suite Mo.: 2C,
Kolkatz- TOO 013

(Contact Person : Mz, Urv Belani / Mr. Premjeet Singh)

Phone No.: (033) 22253940

Email: mailf@vcoorporate.com

Wabsite: www vooorporate.com

MName of the Manager to the Offer

Sd/-

Prashant Gupta
IBBI/IPA-001/1P-P-02471/2021-2022/13868
AFA valid up to 31.12.2025

Interim Resolution Professional

Date: 15.07.2025 For Rattan Spirit Private Limited

Members c:f me.lﬂummil:l:ae of Independent Sr. No. | Name of Independent Directors Designation Place: Mohali Email: irprattanspirit@gmail.com
Rireciors: (2] 1. Bishnu Kumar Tibrawal Chairman

2. Manju Joshi Member

3 Jayshrae Joshi Member APPLY NOW INVITATION FOR EXPRESSION OF INTEREST FOR

METROPOLIS LOGISTICS PRIVATE LIMITED
DEALING IN LOGISTIC SERVICES, WHICH INCLUDES SURFACE
TRUCKING SERVICES, WAREHOUSING SERVICES, AIR
LOGISTICS SERVICE AT SOUTH WEST DELHI MAHIPALPUR,
NEW DELHI-110037.

(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
Name of the corporate debtor along |Metropolis Logistics Private Limited
with PAN & CIN/ LLP No. CIN No. U64200DL2012PTC231388
PAN No. AAHCM7482L

K-2, 832 Khasra No. 834, Near Mata
Chowk - Mahipalpur, New Delhi-110037
(As per Order dated 16.05.2025 NCLT
Bench Court-V, New Delhi)

Plot No. 50, G/F, Kh. No. 1128, B-Block,
Rangpuri Extension, Mahipalpur, South
West Delhi- 110037, India (as per MCA)

Z-48, Second Floor, Okhla Industrial
area, Phase-2, New Delhi-110020 (As
per Suspended Management and
Director of CD)

https://www.metropolislogistics.com

Z-48, Second Floor, Okhla Industrial Area,
Phase-2, New Delhi-110020

Not Applicable

1. AlNIDC Members are the Non-Execistive Independent Directors of
the Target Company.

2, Meither the Chairman nor the Members of IDG hold any equity
shares in tha Target Campany.

3. 1DC Members have not entered Info any contract or have any
other retationship with the Targel Company axcept far baing
Directors of the Target Company.

Mo trading has been done by the IDC Membars in the equity

shares / other securifies of the Target Company from the date of the 1.

Public Announcement 1ot the date of this recommendation.
g
K’rloskar

MNone of the IDC Members have any relationship with the Acquirers
Pneumatic

1IDC Member's relationship with the Target
Company {Director, Equity shares owned,

any other contract | relationship}, if any To know more about admissions

. © +91-9358893198, +91-9358821088, +91-9001919777

&= admissions@ihmreduin & wwwiihmreduin
¥ 1, Prabhu Dayal Marg,

anganer Airport, laipur-302029, Rajasthan, India

Trading in the Equity shares | other
securities of the Target Company by IDG
Membears

IDC Member's relationship with the
Acquirers, If any.

Trading in the Equity shares / other
securities of the Acquirers by DG Members
Recommendation on the Open offer, as to

whether the offer, Is or is not, fair and
reasonable

Kirloskar Pneumatic Company Limited

A Kirloskar Group Company
Registered Office:

Hadapsar Industrial Estate, Pune - 411013
CIN: L29120PN1974PLC110307

. | Address of the registered office

Mot Applicabls

Basad on the review of the Public Announcement, the Detailed Public

siatement, The Dvafi Letter of Offer and the: Letter of Offer issued by

the Manager to the Offer on bahall of the Acquirars, the 1DC Members
betieve that the Open Offer is fair and reasonable.

The IDC has laken into considaration the fellowings for making

recommendations;

1. The equity shares of the Target Company are presently listed on
bath, Metropolitan Stock Exchange of India Limitad ("MSEI™) and
The Calcutta Stock Exchange -Limited ("CSE") [hereinafter
collectively referred fo as the "Stock Exchanges”). Since there
has baen no trading in the aguity-shares of the Target Company
an either of the Sock Exchanges, therefore, the equity shares of
the Target Company are infrequently traded on both MSEI and
CSE, within the meaning of explanabion provided in Regulation
2(1)(j} of the SEBI (3AST) Regulations.

2. The Offer Price of Bz, 5/- per equity share is higher than the falr
value of the aquity sharas of Rs. 0,40 per equily shara as delerminad
through customary valuation methods, cerified by an Independent
Reqgistered Valuer in accordanca with the SEB| {SAST) Regulations.

3. Tha Offer Price of Rs. 5/- per aguity shiare is eqgual to the highest
price paid for acquigitions by the Acguirers during 26 weeks
immediately preceding the date of PALe., Bz, 5 per equity-share.

4. 10C = ol the opinion thal the Offer Prica of Rs. 5- per aquily share
far public shareholders offered by the Acquirers being the highest
price delermined in accordance with Regulation &(2} of the
SEBI {SAST) Regulations prima facie appears 1o be juslified,

Therefore, IDC recommends acceptance of the Open Offer made by

the Acquirers as the Offer Price of Bs. 5/- per fully paid-up equity

share is falr and reasonabla,

However, the Public Shareholders should independently evaluate

the Offer and take informed decision in this matter about tendering

the Equity Shares haid by them in the Dpan Offer.

Summary of reasons for recommendation

NOTICE
Special Window for Re-Lodgement of Transfer Requests of Physical Shares

. | URL of website

. | Details of place where majority of fixed
assets are located

5. | Installed capacity of main products/ services
6. | Quantity and value of main products/ | ¥ 67.15 Crore approx. (As per Audited
services sold in last financial year Balance Sheet as at 2023-24)

. | Number of employees/ workmen 4
. |Further details including last available Can be sought by sending a request to

financial statements (with schedules) of two | Resolution Professional at:
years, lists of creditors are available at URL: | irpmetropolislogistics@gmail.com

Can be sought by sending a request to
Resolution Professional at:
irpmetropolislogistics@gmail.com

30.07.2025
09.08.2025

Pursuant to the Securities and Exchange Board of India (SEBI) Circular No. SEEI/HO/MIRSD/MIRSD-
PaD/P/CIRAZ2025/97 dated July 2, 2025, all shareholders are hereby informed that a special window
iz being opened for a period of six (6] months from July 7. 2025 till January 6, 2026 to facilitate
ra-lodgement of transfer deseds, which were lodged prior to deadline of April 1, 2018 and rejected /
returned / not attended to dus to deficiency inthe documents £ process £ or otherwise.

Kindly note that during this window, shares re-lodged for transfer will be processed only in demat
mode.

Investors who have missed the earlier deadiine of March 31, 2021 are encouraged to take advantage
of this opportunity. Eligible shareholders may submit their requests along with the requisite
documents ta the Company and / or MUFG Intime India Privata Limited (formerly known as Link
Intime India Private Limited), Registrar and Share Transfar Agent [RTA] within the stipulated pearicd,
atthe details given below:

MUFG Intime India Private Limited

{formerly known as Link Intime India Private Limited)

Registrar and Sharae Transfar Agent (RTA)

Address : Akshay Complax, Block No. 202, 2°° Floor, Off, Dhale Patil Road,

Near Ganesh Temple, Puns 411001

Email ; ent.helpdask@inmpms.mufg.com Tel : 020 - 26161628 / 26163503

. |Eligibility for resolution applicants under
section 25(2)(h) of the Code is
available at URL:

.| Last date for receipt of expression of interest

.| Date of issue of provisional list of
prospective resolution applicants

.| Last date for submission of objections
to provisional list

.| Date of issue of final list of prospective
resolution applicants

14.08.2025

24.08.2025

For Kirloskar Pneumatic Company Limited

‘Details of Independent Advisors, if any | None .|Date of issue of Information Memorandum,
A e highiighted  Eo evaluation matrix, and Request for 29.08.2025
e oo . s e _ o . ad/- Resolution Plans to prospective applicants
0 the best of our knowledge and belief, after making proper enquiry, the information contained in or accompanying ace : Pune Jitendra Shah [ a5t date for submission of Resolution I 8092025
this statement is, in all material respect, true and correct and not miskeading, whether by omission of any information ) i .|Last aate ror suomission of kesolution Flans .09.
or otherwise, and includes all the information required fo be disclosed by the Target Company under tha SEBI (SAST) Date :July 14, 2025 Company Secretary .|Process email id to submit Expression of Interest | irometropolislogistics@gmail.com
Regulations, Sdr-
For and on hahalfrnf the [:ﬂ'I'Er'II'I'IiHEIE of Independent Elirenfl.urs « Tal: +31 20 26727000 -« Fayx: +91 20 26870297 Harman Jit Singh
ROF RN s SiRnlE S omaty Linies - Email: sec@Kirloskar.com - Wabsite: www kirloskarpreumatic.com IBBIIPA-001/IP-P-02034/2020-2021/13080
Bishnu K Tits | = : : = = m— : - Resolution Professional
Flatﬂ‘ : Hﬂlhﬂta ishnu Ema:!-n?a;;?saz o hiaperng word " Kok in oy torm pe s et oo prof s esmed by Kicoekar Begpreiang L, pred Wirdgpkesr Frsematic Co Lid i s Parmijinsg Lsar Date 15072025 For Metropolis LOgiStiCS Private lelted
Date : 14.07.2025 Chalrman- Committes of Independent Directors Place: Mohali Email: ipmetropolislogistics@gmail.com
.. . .. . epaper.ﬁnan{:iaiexprea.mn'. . N -
ew Delhi




INVITATION FOR EXPRESSION OF INTEREST FOR
METROPOLIS LOGISTICS PRIVATE LIMITED
DEALING IN LOGISTIC SERVICES, WHICH INCLUDES SURFACE
TRUCKING SERVICES, WAREHOUSING SERVICES, AIR
LOGISTICS SERVICE AT SOUTH WEST DELHI MAHIPALPUR,
NEW DELHI-110037.

(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS
1. |Name of the corporate debtor along [Metropolis Logistics Private Limited

with PAN & CIN/ LLP No. CIN No. U64200DL2012PTC231388
PAN No. AAHCM7482L
2. |Address of the registered office K-2, 832 Khasra No. 834, Near Mata|

Chowk - Mahipalpur, New Delhi-110037
(As per Order dated 16.05.2025 NCLT
Bench Court -V, New Delhi)

Plot No. 50, G/F, Kh. No. 1128, B-Block,
Rangpuri Extension, Mahipalpur, South
West Delhi- 110037, India (as per MCA)

Z-48, Second Floor, Okhla Industrial
area, Phase-2, New Delhi-110020 (As
per Suspended Management and

Directorof CD)
3. | URL of website https://www.metropolislogistics.com
4. | Details of place where majority of fixed Z-48, Second Floor, Okhla Industrial Area,
assets are located Phase-2, New Delhi-110020

5. | Installed capacity of main products/ services |Not Applicable

6. | Quantity and value of main products/ | ¥ 67.15 Crore approx. (As per Audited
services sold in last financial year Balance Sheet as at 2023-24)

7. | Number of employees/ workmen 4

8. |Further details including last available Can be sought by sending a request to
financial statements (with schedules) of two | Resolution Professional at:
years, lists of creditors are available at URL: | irpmetropolislogistics@gmail.com

9. |Eligibility for resolution applicants under | Can be sought by sending a request to
section 25(2)(h) of the Code is Resolution Professional at:
available at URL: irpmetropolislogistics@gmail.com

10. | Last date for receipt of expression of interest | 30.07.2025

11.| Date of issue of provisional list of
prospective resolution applicants 09.08.2025

12.| Last date for submission of objections
to provisional list

13.|Date of issue of final list of prospective
resolution applicants

14.|Date of issue of Information Memorandum,
evaluation matrix, and Request for 29.08.2025
Resolution Plans to prospective applicants

15.{Last date for submission of Resolution Plans {28.09.2025
16. |Process email id to submit Expression of Interest | irpmetropolislogistics@gmail.com

Sd/-|

Harman Jit Singh

IBBI/IPA-001/1P-P-02034/2020-2021/13080

Resolution Professional

Date: 15.07.2025 For Metropolis Logistics Private Limited|
Place: Mohali Email: irpmetropolislogistics@gmail.com

14.08.2025

24.08.2025
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Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.
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